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[®T. /. GJ/P/V/14/09/2022/3D2]
ag e E™, ATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3784(E).—Whereas by the notification of the Government of India in the Ministry of Road
Transport and Highways, 5906(E) Dated:19/12/2025 , published in the Gazette of India, Extraordinary,
Part II, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act,
1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government declared its intention to
acquire the land specified in the Schedule annexed to the said notification for construction of Toll Plaza
Maintenance, management and operation of NH-168G in the stretch of land from Km. 28.5 to Km. 79.93 in
the district of MAHESANA in the state of GUJARAT

And whereas the substance of the said notification has been published in “The Indian Express”
dated 02/01/2026 , “Divya Bhaskar” dated 02/01/2026 ; under sub-section (3) of section 3A of the said
Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered

and settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority
has submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the
powers conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby
declares that the land specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government
hereby declares that on publication of this notification in the Official Gazette, the land specified in the said
Schedule shall vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-168G in
the stretch of land from Km. 28.5 to Km. 79.93 in the district of MAHESANA in the state of

GUJARAT
State: GUJARAT |IDistrict: MAHESANA
SI. No. Survey/Plot Type of Land || Nature of Area Name of Land
Number Land (in Hectares) Owner/Interested Person
Lt | 2 L3 I 4 | 5 | 6

[Taluk: Kheralu

|Village: Rasulpur

1 134 Private Agriculture 0.0498||[Momin Ismailbhai
Nurmohammadbhai Nashirbhai
Momin Masumali
Nurmohammadbhai Nashirbhai

2 135 Private Agriculture 0.0011|{|Momin Ismailbhai
Nurmohammadbhai Nashirbhai
Momin Masumali
Nurmohammadbhai Nashirbhai

3 182 Private Agriculture 0.0824||Hasan Ali Sharifbhai Jamalbhai
Momin Roshan Ali Habibbhai
Jamalbhai Momin

4 189 Private Agriculture 0.0092|(Momin Sadigbhai Nashirbhai
Sulemanbhai
5 191 Private Non 0.0688||[Momin Ali Raja Gulam Hussain
Agriculture Balya Muman Qamar Ali
Sharifbhai Balya Muman Wali
Muhammad Nurmadbhai
Jalalbhai Masi Momin Ismailbhai
Abhrambhai Peera Bhai
|6 || 192 ||Private ||Agriculture || 0.0225||Momin Haiderali Vazirbhai
7 196 Private Non 0.0487||Momin Roshan Ali Rahimbhai
Agriculture Momin Akbarbhai Salembhai

Momin Shan Ali Ismailbhai
Momin Abbasbhai Alimadbhai
Mansiya AkhlagAhmed
Ibrahimbhai Momin Aheshan Ali
Ibrahimbhai Momin
Manjurhussain Habibbhai Momin
Khadimhussain Manjurhussain

|8 ” 197 ||Private ||Agriculture || 0.073 l||Thakor PravinSinh Becharji
9 203 Private Non 0.0742|(Algadir Developers, a partnership
Agriculture firm, through its present partners:

Mansiya Farmanali Sharifbhai
(12.50% share in property),
Momin Ismailbhai Abharambhai
(12.50% share in property), Patel
Hasanali Ismailbhai (12.50%
share in property), Momin
Habibbhai Nashirbhai (12.50%
share in property), Momin
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Nuralibhai Habibbhai (12.50%
share in property), Momin
Akbarbhai Rahimbhai (12.50%
share in property), Momin
Mohsinali Akbarbhai (12.50%
share in property), Bata Irfanbhai
Yusufbhai (Only Ground Floor
portion as per layout plan, Shop
No. 38 & 39 total construction
area 36.00 Sq.Mtrs.), Bata
Irfanbhai Yusufbhai (Only
Ground Floor portion, Shop No.
37 construction area 18.00
Sq.Mtrs.), Ahesanali Sharifbhai
Mansiya, Sahil Mohammed
Yunus Nurmohammed Mansuri
(Only Ground Floor portion,
Shop No. 66 & 67 total area 0-
00-36 H.A.), Ramsada Manjural i
Fakirmohammed (50% share in
property, Only Ground Floor
Shop No. 30 total 0-00-18 H.A.),
Ramsada Akbarhussain
Fakirmohammed (50% share in
property, Only Ground Floor
Shop No. 30 total 0-00-18 H.A.),
Shabbirhusen Taherali Bhoraniya
(Only Ground Floor Shops No.
70 & 71 total 0-00-36 H.A.),
Rasidali Abbasbhai Rahimbhai
Bhoraniya (Only Ground Floor
Shops No. 68 & 69 total 0-00-27
H.A.), Aglodiya Irfan Haider
Ismailbhai (Only Ground Floor
Shops No. 32 & 47 total 0-00-36
H.A.), Hasanali Habibbhai
Momin (Only Ground Floor
Shops No. 73, 85 & 86 total 0-
00-54 H.A.), Sadikali Suleman
Sathiya (50% share in property,
Only Ground Floor Shops No. 1
to 10 total 0-02-70 H.A.), Jafarali
Suleman Sathiya (50% share in
property, Only Ground Floor
Shops No. 1 to 10 total 0-02-70
H.A.), Mohammedhusain
Hasanali Momin (Only Ground
Floor Shops No. 72 & 87 total 0-
00-36 H.A.), Ahesanali Masumali
Aglodiya (Only Ground Floor
Shops No. 33 & 46 total 0-00-36
H.A.), Suthar Akbarali Nural i
(25% share in property, Only
Ground Floor Shops No. 44 & 45
total 0-00-36 H.A.), Suthar
Akbarali Gulamhusain (25%
share in property, Only Ground
Floor Shops No. 44 & 45 total 0-
00-36 H.A.), Suthar Shahbaz
Gulambhai (25% share in
property, Only Ground Floor
Shops No. 44 & 45 total 0-00-36
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H.A.), Suthar Ahesanali
Valimohammed (25% share in
property, Only Ground Floor
Shops No. 44 & 45 total 0-00-36
H.A.), Madinaben Salimbhai
Mansuri (Only Ground Floor
Shop No. 54 total 0-00-18 H.A.),
Shabbirali Habibbhai Momin
(9% share in property, First Floor
Shops No. 30 to 49 total 0-03-60
H.A.), Zakirali Shabbirbhai
Madiya (8% share in property),
Abidali Shabbirbhai Madiya (8%
share in property), Nural i
Habibbhai Momin (12.5% share
in property), Akbarali Sadikbhai
Madiya (12.5% share in
property), Sadikali Habibbhai
Momin (12.5% share in
property), Safdarhusen Sadikbhai
Momin (12.5% share in
property), Abidali Habibbhai
Madiya (9% share in property),
Rehmanali Abidbhai Madiya (8%
share in property), Husenali
Abidali Madiya (8% share in
property), Shabbirali Kammarali
Nagalpara (Only Ground Floor
Shop No. 31 total 0-00-18 H.A.),
Akbarbhai Rahimbhai Momin
(50% share in property, First
Floor Shops No. 81, 82, 83, 84
total 0-00-90 H.A.), Gulamnabi
Rahimbhai Momin (50% share in
property, First Floor Shops No.
81, 82, 83, 84 total 0-00-90
H.A.), Abbasali Valihusain
Momin (Only Ground Floor Shop
No. 34 total 0-00-18 H.A.),
Sadikmohammed Kasambhai
Patel (Only Ground Floor Shop
No. 36 total 0-00-18 H.A.),
Akbarali Rasulbhai Momin (Only
Ground Floor Shops No. 42 & 43
total 0-00-36 H.A.), Abbasali
Ibrahim bhai Momin (Only
Ground Floor Shops No. 40 & 41
total 0-00-36 H.A.), Fakhruddin
Ibrahimbhai Bhoraniya (Only
Ground Floor Shops No. 52 & 53
total 0-00-36 H.A.), Sadikali
Sharifbhai Mansiya (Only
Ground Floor Shop No. 35 total
0-00-18 H.A.), Ahesanali
Masumbhai Momin (Only
Ground Floor Shop No. 74 total
0-00-18 H.A.), Imdadali
Shabbirali Nagalpara (First Floor
Shops No. 1, 2, 3, 4 total 0-01-08
H.A.), Nural i Rasulbhai
Ramsada (Only Ground Floor
Shop No. 78 total 0-00-18 H.A.),
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Mammadbhai Ibrahimbhai Suthar
(Only Ground Floor Shop No. 11
total 0-00-18 H.A.),
Abdulrahman Rasulbhai
Ramsada (Only Ground Floor
Shop No. 79 total 0-00-18 H.A.),
Kantilal Devshi Bhalani (Only
Ground Floor Shop No. 23 total
0-00-18 H.A.), Yogeshkumar
Bhagwangiri Goswami (Only
Ground Floor Shop No. 24 total
0-00-18 H.A.), Yogeshkumar
Bhagwangiri Goswami (Only
Ground Floor Shop No. 25 total
0-00-18 H.A.), Yogeshkumar
Bhagwangiri Goswami (Only
Ground Floor Shop No. 26 total
0-00-18 H.A.), Madiya Abidali
Asgarbhai (50% share in
property, Only Ground Floor
Shop No. 48 total 0-00-18 H.A.),
Madiya Mohammed Akbar
Asgarali (50% share in property,
Only Ground Floor Shop No. 48
total 0-00-18 H.A.), Salmaben
Firozbhai Salu (Only Ground
Floor Shop No. 56 total 0-00-18
H.A.), Amirali Fakirmohammed
Suthar (Only Ground Floor Shop
No. 12 total 0-00-18 H.A.), Zoha
Enterprise, a partnership firm,
through its Managing Partners
(First Floor Shops No. 70 to 89
total 360.00 Sq.Mtrs.)

10

206

Private

Non
Agriculture

0.0566

Momin GhulamAli Rasulbhai
Momin (alias) Makanojia
HasanAli GhulamAli Momin
(alias) Makanojia AbbasAli
GhulamAli

11

208

Private

Non
Agriculture

0.2007

Momin mustaqali yusufbhai(
25% share in property) momin
akbarali yusufbhai(25% share in
property)Vohra Bakarali
muhmmad bhai(25% share in
property)Vohra Kasam ali
muhhmad bhai (25% share in

property)

12

222

Private

Agriculture

0.1244

Momin Mustaqali Yusufbhai
(25% share in the
property)(1576) Momin Akbarali
Yusufbhai (25% share in the
property)(1576) Vohra Kasamali
Muhammadbhai (25% share in
the property)(1576) Vohra
Bakarali Muhammadbhai (25%
share in the property)(1576)

13

245

Private

Non
Agriculture

0.2088

Agladia Javed Ali Akbar Ali
Shakhe Momin

14

248

Private

Agriculture

0.0203

Momin Ismailbhai Abhrambhai
Momin RoshanaliAbhrambhai
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Momin Kasambhai Abhrambhai
Momin Bakarali Abhrambhai

15

249.002

Private

Non
Agriculture

0.0069

Momin Rasulbhai Abhrambhai
Momin Kasambah Abhrambhai
Momin Akbarali Ismailbhai
Momin (Aglodia) Johraben
Kasambhai Momin (Aglodia)
Mehndiali Kasambhai
Momin(Aglodia) Javedali
Kasambhai Momin(Aglodia)
Kanijafatema Kasambhai

16

255

Private

Non
Agriculture

0.0094

For and on behalf of Hotel Way
Wait Owner Partners Patel Ismail
Abhram Patel Roshanbhai
Abhram Patel Kasambah Abhram
Patel Bakarbhai Abhram

17

258.002

Private

Agriculture

0.0075

Shree Momin Ismailbhai Ali
Muhammad

18

263

Private

Agriculture

0.1333

Momin Yusufbhai Rahimbhai
Momin Abbasbhai Rahimbhai
Momin Migdadbhai Rahimbhai

19

296

Private

Agriculture

0.0293

Momin Hasambhai Nurmadbhai
Abhrambhai (50 percent share in
the property) Momin Habibbhai
Nurmadbhai Jetharabhai (50
percent share in the property)

20

305

Private

Non
Agriculture

0.0232

MuhammadHaroon Sharif
Davada

21

308

Private

Non
Agriculture

0.0583

Nagalpara(Momin) Abbasbhai
Sharifbhai Nagalpara(Momin)
GhulamHaider Sharifbhai
Nagalpara(Momin) Hasan Ali
Sharifbhai

22

[[313.002

| |Government

||Gocher

0.0799||GAUCHAR

23

1313.003

| |Govemment

||Gocher

0.0782/|GAUCHAR

24

318

Private

Agriculture

0.002

Momin ImdadAli Rahimbhai
Momin SadigAli Rahimbhai
Momin Kulsumben widow of
Rahimbhai Nashirbhai

25

321

Private

Agriculture

0.054

Momin(Nagalpara) Sugraben
Rahimbhai Momin(Nagalpara)
Aabedaben Rahimbhai
Momin(Nagalpara) Ruqaiyaben
Rahimbhai Momin(Nagalpara)
Manjurali Rahimbhai Momin
Abedaben Manjurali Nagalpara
Momin KasamAbbas Manjurali
Nagalpara Momin Merajfatma
Manjurali Nagalpara Momin
MehdiAli ManjurAli Nagalpara

126

|l463

| |Government

||Shri Sarkar

0.0095|[SHREE SARKAR

27

[l473

| |Government

||Shri Sarkar

0.0127||SHREE SARKAR

128

1475

| |Govemment

||Shri Sarkar

0.0076/[SHREE SARKAR

29

86

Private

Agriculture

0.0006

Momin Vazirbhai Sulemanbhai
Momin Aminaben Vazirbhai
Momin Shabbirbhai Vazirbhai
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Momin Akbarbhai Vazirbhai
Momin Rajabbhai Vazirbhai

| |Private

| |Agriculture

0.002]

|Momin AsgarAli Rasulbhai

Private

Agriculture

0.0015

Momin Hasambhai Alimadbhai
Momin Sugaraben Hasambhai
Momin Abedaben Hasambhai
Bhorania Hasanali Hasambhai
Momin Sokatali Hasambhai

| |Private

| |Agriculture

0.0214|

|Momin Akbarbhai Nurabhai

33

97

Private

Agriculture

0.0008

Ghulambhai Jetharabhai Momin
TaherAli Jetharabhai Momin

34

98

Private

Agriculture

0.0129

Momin Gulambhai Jethrabhai,
Momin Taherali Jethrabhai
(Res.S.No.-98, He.Ar.-0-24-40,
Size Rs.-0.70) Momin Roshanali
Karimadbhai, Momin Shabbiraali
Karimadbhai (Res.S.No.-98,
He.Ar.-0- 32-88, Size Rs.-0.80)

|Village:

Sadikpur

35

128

Private

Non
Agriculture

0.0057

Abidali Gulabhusainbhai muman
masi

136

[l230.001

||Government ||Shri Sarkar

0.0337]

ISHREE SARKAR |

137

1230.002

||Government ||Shri Sarkar

0.0397]

ISHREE SARKAR |

|Village:

Limbdi

38

54

Private

Agriculture

0.0132

Thakor Kannaji Masangji (1037)
Thakor Kalaji Motiji (1037)
Thakor Kadvaji Motiji (1037)
Thakor Chandraben was the
widow of Bhikhaji Chelaji
(1037). Thakor Lovejiji Bhikhaji
Chelaji (1037) Thakor Puriben
Bhikhaji Chelaji (1037)
Madhuben Chenaji Thakor
(1736) Vijayji Chenaji Thakor
(1736) Rekhaben Chenaji Thakor
(1736) Poonamben Chenaji
Thakor (1736) Sovanji Chenaji
Thakor (1736)

|Taluk: Vadnagar

|Village:

Kesimpa

39

447

Private

Agriculture

0.0312

Momin Savdibhai Abrahambhai
Vajirbhai Ramsada (2535)
Momin Kasambhai Abrahambhai
Vajirbhai Ramsada (2535)
Momin Shabbirbhai
Abrahambhai Vajirbhai Ramsada
(2535) Momin Ismailbhai
Abrahambhai Vajirbhai Ramsada
(2535) Momin Habibahasan
Ghulambhai Abrambhai Ramsada
(2535)

40

473.001

Private

Agriculture

0.0105

Momin Gulambhai Raje Mema
Momin Shabbir Ali Raje Mema
Momin Mariamben Raje Mema
Momin Rahimbhai Nurmadbhai
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l41

11493

| |Private

| |A griculture

0.0043||Gu1amnabi Nurmad Ramsada |

42

1494

| |Private

| |Agriculture

0.0007||Gu1amnabi Nurmad Ramsada |

43

[l644.001

| |Private

| |A griculture

0.0025|[Muman Abdulbhai Valibhai Masi|

44

646

Private

Agriculture

0.0044

Momin Sabir Ali Nathubhai
Aljibhai Shersiya Zainabben, the
widow of Nashirbhai Shersiya
Sharifbhai Nashirbhai Shersiya
Abbasbhai Nashirbhai Shersiya
Shakhinaben Nashirbhai Shersiya
Hussainaben Nashirbhai Shersiya
Abdulbhai Nashirbhai Shersiya
Kasambhai Nashirbhai Shersiya
Muhammadbhai Nashirbhai
Momin Kulsumben, the widow of]
Gulambhai Momin Saberaben
Gulambhai Momin Farjnaben
Gulambhai Momin Abedaben
Gulambhai Momin Manshurali
Gulambhai Momin Akbarali
Gulambhai

45

647

Private

Agriculture

0.0127

Momin Abdulbhai Nurmadbhai
(1620) Momin Nurabhai
Nurmadbhai (1620) Momin
Hasambhai Nurmadbhai (1620)
Momin Rasulbhai Nurmadbhai
(1620)

46

648

Private

Agriculture

0.0006

Momin Abdulbhai Nurmadbhai
(1620) Momin Nurabhai
Nurmadbhai (1620) Momin
Hasambhai Nurmadbhai (1620)
Momin Rasulbhai Nurmadbhai
(1620)

47

ll659

| |Private

| |A griculture

0.001 3||Sherasiya Salembhai Nurabhai |

l48

772

| |Govemment

”Shri Sarkar

0.021 ||Gram Panchayat Kesimpa |

49

789

Government

Shri Sarkar
(Marg)

0.0502

SHREE SARKAR(MARG)

50

|[794

| |Govemment

||Shri Sarkar

0.009|[SHREE SARKAR |

|Village: Vadnagar (CT)

51

4319.001

Private

Non
Agriculture

0.0558

Qureshi Abrezabanu
Ajbadinkhan(17836)Chaudhary
Ashaben Narayanbhai (Block -
D)(21958) Nawabkhan
Rehmatkhan Pathan (Block-
A)(21959) Desai Hareshkumar
Gobarbhai (Block-A)(21959)
Thakkar Bipin Chandra
Natwarlal (Block-A)(21959)
Nawabkhan Rehmatkhan Pathan
(Block-C)(21960) Desai
Hareshkumar Gobarbhai (Block-
C)(21960) Thakkar Bipin
Chandra Natwarlal (Block-
C)(21960) Nawabkhan
Rehmatkhan Pathan (Block-
B)(21961) Desai Hareshkumar
Gobarbhai (Block-B)(21961)
Thakkar Bipin Chandra
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Natwarlal (Block-B)(21961)
Thakor Sursinhji Nenaji (Ground
Floor Shop No.- G-10)(22744)
Thakor Sursinhji Nenaji (Ground
Floor Shop No.-G-11)(22745)
Chaudhary Jashwantbhai
Fuljibhai (Ground Floor Shop
No.-G-08)(22747) Dabu Hyderali
Ismailbhai (Ground Floor Shop
No.-G-11)(22748) Dabu
Muhammadali Ismailbhai
(Ground Floor Shop No.-G-
11)(22748) Dabu Shabbirali
Ismailbhai (Ground Floor Shop
No.-G-11)(22748) Dabu Zafarali
Haiderbhai (Ground floor part
shop no.-G-11)(22748) Dabu
Salmanali Valibhai (Ground floor
part shop no.-G-11)(22748)
Chaudhary Raulbhai
Bhagwanbhai (Ground floor part
shop no.-G-13)(22749) Bhavsar
Gaurangbhai Arvindbhai (Ground
floor part shop no.-G-13)(22749)
Patel Chandreshbhai Jagdishbhai
(Ground floor part shop no.-G-
07)(22751) Patel Amitaben
Narendrakumar (Ground floor
part shop no.-G-06)(22752) Patel
Jayeshkumar Narayanbhai (35-
Taka) Open part of the first floor
Akashi With rights (227PP) Patel
Akshay Purshottambhai (30-
percent) Open portion of first
floor with sky rights (227PP)
Patel Rajulben Jayeshkumar (35-
percent) Open portion of first
floor with sky rights (227PP)
Thakor Mahendraji Dashrathji
(Open terrace portion of shop
number- 4 to 10)(2306PP)
Thakor Sureshji Lovejiji (Open
terrace portion of shop number- 4
to 10)(2306PP) Thakor Mukeshji
Manaji (Open terrace portion of
shop number- 4 to 10)(2306PP)
Chamdia Farheen Faizan Ahmed
(Ground floor portion of shop
number - G-2)(23260) Chamdia
Farheen Faizan Ahmed (Ground
floor portion shop no. G-
1(one))(23306) Chaudhary
Kamleshbhai Mansangbhai
(Ground floor portion shop no.
G-14)(23337) Thakkar
Rakeshkumar Narsinghlal
(Ground floor portion shop no.
G-10, G-11, G-12, G-13, G-14,
G-15)(23773) Thakkar
Rakeshkumar Narsinghlal (Only
first floor portion (open

terrace))(23774) Thakkar
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Bhavnaben Rakeshkumar (Shop
No. - Block-A only first floor
portion with sky rights. Block-B
shop no. -1 to 3 and 11 to 13 only
first floor portion with sky rights
With(23781) Thakkar
Rakeshkumar Narsinghlal(Block
C,Open Part of 2nd Floor) Part of
Akashic Rights with(23966)
Chaudhary Rahulkumar
Laljibhai(Plot No.- G-9)(24102)
Mohsin Ali Hasambhai
Momin(Shop No.G-8)(2412P)
Thakkar Vatsal
Rakeshkumar(Ground Floor Part
Shop No.-G-09)(24187) Thakkar
Rakeshkumar
Narsinghlal(Ground Floor Part
Shop No.-G-9)(24188) Patel
Bansighar Shantilal (G-3,G-4,G-
5,G-6,G-15,G-16,G-17,G-
18)(24221) Desai Mukeshkumar
Ishwarlal (Shop No. 4 to 10, only
the first floor part of a total of
seven shops)(24228) Bhagubhai
Ramjibhai Chaughri (Shop No.
G-8)(24259) Bhagubhai
Ramjibhai Chaughri (Block B,
ground floor, Shop No. G-
7)(24264) Desai Hareshkumar
Gobarbhai (Block C, Shop No.
G-1, ground floor, Shop No. G-2,
ground floor, Shop No. G-
1)(24265) Desai Hareshkumar
Gobarbhai (Block C, Shop No.
G-2, ground floor, Shop No. G-
2)(24267) Chavda Deepaksinh
Prahladji (Ground floor, Shop
No. G-19)(24270) Chavda
Deepaksinh Prahladji (Block C,
Shop No. G-19)(24271) 20
Ground Floor)(24271) Mohsin
Ali Hasambhai (Block C Shop
No. G- 7 Ground Floor)(24272)
Thakkar Rakesh Kumar
Narsinhlal (Shop No. 5 and 16
(Block A Ground Floor)(2P421)
Thakkar Rakesh Bhai Narsinhlal
(Shop No. Block B- 1,2,3
(Ground Floor)(2P422) Thakkar
Rakesh Kumar Narsinhlal
(Ground Floor Shop No.- 03 and
04) (2P423) Thakkar Rakesh
Bhai Narsinhlal (Shop No. Block
B- G 11,12,13 (Ground
Floor)(2P424) Patel Jayshreeben
Balmukund (Block D) Shared
50% Shareholder)(264P2)
Vaibhav Vishnubhai Patel
(Ground Floor Shop No.-G-
12)(2669P) Chaughari
Hiteshkumar Dahyabhai (Block
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B Shop No. G-5 and G-9)(26818)
Chaughari Prakashkumar
Ranchhodbhai (Ground Floor
Shop No. G-4)(26819) On behalf
of Surgeon Corporation
Vadnagar(21586) Pathan
Nawabkhan Rahmatkhan(21586)
Desai Hareshkumar
Gobarbhai(21586) Thakkar Bipin
Chandra Natwarlal(21586)
Partner for and on behalf of Food
Paradise Restaurant(21586) Dabu
Hyderali Ismailbhai (Ground
Floor Shop No. 1 to 3 and 12 to
16)(21586) Dabu Muhammadali
Ismailbhai (Ground Floor Shop
No. 1to 3 and 12 to 16)(21586)
Dabu Shabbirali Ismailbhai
(Ground Floor Shop No. 1 to 3
and 12 to 16)(21586) Dabu
Zafarali Hyder Ali (Ground Floor
Shop No. 1 to 3 and 12 to
16)(21586) Dabu Salman Ali
Walibhai (Ground Floor Shop
No. 1 to3 and 12 to 16)(21586)
Dabu Hyder Ali Ismailbhai
(Ground Floor Shop No. 04 to
08)(21587) Dabu Muhammad Ali
Ismailbhai (Ground Floor Shop
No. 04 to 08)(21587) Dabu
Shabbir Ali Ismailbhai (Ground
Floor Shop No. 04 to 08)(21587)
Dabu Zafar Ali Hyder Ali
(Ground Floor Shop No. 04 to
08)(21587) Dabu Salman Ali
Walibhai (Ground Floor Shop
No. 04 to 08)(21587) Joshi
Mayur Babubhai[ Ground Floor
Shop No.- 10 (Block- E)](21667)
Joshi Babubhai

Mohanbhai[ Ground Floor Shop
No.- 10 (Block- E)](21667)
Chavda Mamtaben
Deepaksinh(Block-D)(21958)

Agriculture

52 4324 Private Agriculture 0.0081|[Patel Upendrabhai Bachubhai
Patel Mamtaben Upendrabhai

53 4325 Private Non 0.0191||Raval Shaileshbhai LaxmanBhai

Agriculture

54 4327.002 Private Agriculture 0.0022|(Dahyabhai Veljibhai Chaudhary
H.U.F.

55 4329.003 Private Agriculture 0.0124||Qureshi Abrezhabanu Ajbadin
Khan As of 7/12

|56 |4345 ||Private |Agriculmre 0.0009||Patel Nareshbhai Natwarlal

57 4444 Private Agriculture 0.0141|(Bhavana Pradipbhai Ojha has
67% share in the property and
Kerul Yash Ojha has 33% share
in the property

58 4445 Private Non 0.0209|[Ratnaji Gambhirji Thakor (25%

share in the property)(29880)
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Sahadevji Virsangji Thakor (25%
share in the property)(29880)
Bhawanji Virsangji Thakor (25%
share in the property)(29880)
Mangaji Gambhirji Thakor (25%
share in the property)

59

4497.001

Private

Agriculture

0.0114

Suthar Abdulsattar Nasirbhai
Suthar Huriben Abdulsattar
Suthar Jahid Abdulsattar

60

4497.002

Private

Agriculture

0.0229

Suthar Abdulsattar Nasirbhai
Suthar Huriben Abdulsattar
Suthar Jahid Abdulsattar

61

4499.002

Private

Non
Agriculture

0.0964

Thakor iswarji valamji

62

4502.002

Private

Agriculture

0.0506

Prajapati Kantibhai Lakhubhai
Momin Akbar Ali Nurabhai
Prajapati Ashaben Dasharthalal
Prajapati Ashokkumar
Dashrathlal As of 7/12

63

4504

Private

Agriculture

0.0064

Prajapati Kantibhai Lakhubhai
(16227) Momin Akbarali
Nurabhai (16227) Prajapati
Ashaben Dashrathlal (25757)
Prajapati Ashokkumar
Dashrathlal

64

4511

Private

Non
Agriculture

0.0129

Patel Alpeshkumar Jamnadas
(25960) Utsavkumar Jayeshbhai
Bhavsar (25960) Arunaben
Vijaykumar Rana, Hiraben
Vasudev Rana (Shop No. 05
Ground Floor)(26696) Nitaben
Kapoorji Thakor (Shop No. F-8
and 9 Ground Floor)(27701)
Chauhan Lovingji Mankaji (Shop
No. F-6 and 7 Ground
Floor)(27702) Vasudevbhai
Dashrathlal Modi (Shop No. G-
14 Ground Floor)(27703)
Jayendraji Parbatji Thakor (Shop
No. 1 Ground Floor)(27925)
Arvindji Joitaji Thakor (Shop No.
G-4/A Ground Floor)(27968)
Natuji Gagalji Thakor (Shop No.
G15 Ground Floor)(280PP)
Chanduji Ratnaji Thakor (Shop
No. G-16 )(280P6) Lovingji
Mankaji Chauhan (Shop No. F
1,2,3)(28119) Jayendraji Parbatji
Thakor (Shop No. 1 (Ground
Floor)(28120) Bhalaji Shivaji
Thakor (Shop No. F 4,4-A and 5
)(28121) Prahladji Punjaji Thakor
(Shop No. G-18)(2812P) Dahyaji
Devaji Thakor (Shop No. G-3
Ground Floor)(28172) Arunaben
Jayendraji Thakor (Ground Floor
Shop No.G3)(28181)
Maheshkumar Malaji
Thakor(Shop No.G-20 Ground
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Floor)(28183) Vijaykumar Lalaji
Thakor(Shop No.G-20 Ground
Floor)(28183) Chanduji Kuberji
Thakor(Shop No.G-19

65

4643

Private

Non
Agriculture

0.0139

Qureshi Tajbibi Shardulkhan Te
Wazirkhan Bismillakhan Pathans
wife (0-61-96)(29448) Patel
Rakeshkumar Kanaiyalal alias
Kanubhai

66

4665.002

Private

Non
Agriculture

0.0973

Patel Chandreshkumar Kanjibhai
as per survey number 6909, 7/12
Patel Virchandas Bajidas
According to 7/12 of Survey No.
6910 Patel Lalitaben Kanjibhai as
per survey number 6913,6914,
7/12

67

4672.001

Private

Non
Agriculture

0.0227

Patel Om Prakashbhai
Ganeshbhai
Dhanjibhai5)(4672.001)
(16407)(25040) Thakor Phulaji
Punjaji Jiwaji (Shop No.-
8)(18677)(25040) Thakor
Diwanji Phulaji Punjaji (Ground
Floor Shop No.-
9)(18678)(25040) Thakor
Champaben Phulaji Punjaji
(Ground Floor Shop
No.7)(18679)(25040) Thakor
Bhathiji Tashaji Varwaji (Ground
Floor Shop No.3)(18680)(25040)
Thakor Parbatji Rawaji (Om
Plaza Ground Floor Shop No. 1
to 6 First Floor Terrace with Sky
Rights)(1881P)(25040) suthar
Bharatbhai Dalchharam
Shankarlal (Ground Floor Shop
No0.-6)(19041)(25040) Chaudhary
Pratapbhai Ramjibhai Kesharbhai
(Part of Ground Floor Shop No.-
10)(19490)(25040) Chaudhary
Shaileshkumar Lovejibhai
(Ground Floor Shop No.
01)(20432)(25040) Chaudhary
Shaileshkumar Lovejibhai
(Ground Floor Shop No.
02)(20433)(25040) Prajapati
Amitkumar Ramanlal (Shop No.-
7 to 12 with sky rights, open part
of the first floor terrace, total
sq.m. 135-00- 00)(21249)(25040)
Patel Akashkumar Tribhovanbhai
(Shop No.- 7 to 12) Open area of
??irst floor terrace with sky
rights total sq.m. 135- 00-
00)(21249)(25040) Prajapati
Bhaldeep Laljibhai (Shop No.- 7
to 12 Open area of ??first floor
terrace with sky rights total sq.m.
135-00- 00)(21249)(25040)
Muhammadbhai Rahimbhai
Shersiya (Ground floor portion
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shop no.- 2)(23051)(25040)
Shersiya Muhammadbhai
Rahimbhai (Ground floor portion
shop no.- 1)(23060)(25040) Patel
Nikunjkumar Rameshbhai
(Ground floor portion shop no.-
11)(23907)(25040) Thakor
Gopalji Shankarji (Ground floor
portion shop
No0.10)(23908)(25040) Thakor
Gopalji Shankarji (Ground Floor
Part Shop No. 11)
(24385)(25040) Prajapati
Pawanbhai Mahendrabhai
(Ground Floor Shop No.
4)(28674) Dalpatji Vishnuji
Thakor (Ground Floor Shop No.-
Advani asrafbhai muhmmad bhai
(plot no 13 to 22)survey no
4672.P1

68

4673.001

Private

Non
Agriculture

0.0785

Patel Rajnikant Kantilal (50
percent share) Patel Mukesh
Kumar Kantilal (25 percent
stake) Patel Kirtikumar Kantilal
(25 percent stake) As per survey
number 4674 7/12 Patel
Arvindbhai Shanabhai Survey
No. 4675 7/12 as per Dave
Bhavesh Kumar Chandrakantbhai
As per survey number 4673 7/12

69

4677

Private

Non
Agriculture

0.0199

Modi Romit JayeshKumar

70

4678

Private

Non
Agriculture

0.0026

Modi Romit Jayesh Kumar

[l4679

|Private

“Agriculture ||

0.0019

|M0di Romit Jayesh Kumar

72

4682.002

Private

Agriculture

0.0224

Patel Kailashben Ramanlal Patel
Ashokbhai Ramanlal Patel
Sarmishthaben Ramanlal Patel
Hemlataben Ramanlal Patel
Bhavnaben Ramanlal Patel
Lakshmiben is the widowed wife
of Ramanlal. Patel Rekhaben
Ramanlal As of 7/12

73

4693

Private

Agriculture

0.1369

Qureshi Tajbibi Shardul Khan Te
Wazir Khan Bismillah Khan
Pathans wife (0-61-96)

74

4945

Private

Agriculture

0.0432

Patel Alpaben Gajendrakumar
(daughter) Patel Rohit Kumar
Gajendra Kumar Patel Tarkesh
Kumar Gajendra Kumar As of
7/12

75

4949

Private

Agriculture

0.0294

Patel Alpaben
Gajendrakumar(daughter)(26058)
Patel Rohitkumar
Gajendrakumar(26058) Patel
Tarkeshkumar Gajendrakumar

76

4950

Private

Agriculture

0.0173

Patel Alpaben
Gajendrakumar(daughter)(26058)
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Patel Rohitkumar
Gajendrakumar(26058) Patel
Tarkeshkumar Gajendrakumar

71

4951

Private

Agriculture

0.014

Suthar Kamlesh Kumar
Dahyalal(13418) Suthar Shardul
Kumar Dahyalal(13418) Suthar
Ashish Kumar Dahyalal(13418)
Suthar Hasumatiben, the
widowed wife of Ramesh
Chandra(24315) Suthar
Mamtaben Ramesh
Chandra(24315) Suthar
Mayuriben Ramesh
Chandra(24315) Suthar Aartiben
Ramesh Chandra

78

4952.002

Private

Agriculture

0.0255

Patel Gajendrakumar Sukhlal
Bechardas 7/12 as per

79

4953.001

Private

Agriculture

0.0042

Patel Devjibhai Shivjibhai Patel
Hiraben Devjibhai Patel
Nanjibhai Devjibhai Patel
Parvatiben Nanjibhai Patel
Sunilkumar Nanjibhai Patel
Sonalben Nanjibhai Patel
Sanjaykumar Nanjibhai As per
7/12 of survey number 4953
suthar Kamlesh Kumar Dahyalal
suthar Shardulkumar Dahyalal
suthar Ashishkumar Dahyalal
suthar Hasumatiben is the
widowed wife of Ramesh
Chandra. 0-05-82 suthar
Mamtaben Rameshchandra suthar
Mayuriben Rameshchandra
suthar Aartiben Rameshchandra
According to 7/12 of Survey No.
4954

180

14955

| |Government

|R0ad |

0.0063

|R0ad

81

5024.001

Private

Agriculture

0.1399

Rakesh Kumar Kanubhai alias
Kanaiyalal Patel As per 7/12 of
survey number 5024 Rameshji
Jawanji Thakor (50% share in the
property) Bhagadhiraji Chaturji
Thakor (40% share in the
property) Ratnaji Gambhirji
Thakor (10% share in the
property) As per 7/12 of survey
number 5026 Prajapati
Vinodkumar Manubhai (20
percent stake) Patel Rakesh
Kumar Prahladbhai (55 percent
share) Parmar Girishkumar
Shivabhai (12.5 percent stake)
Solanki Jitendra Dhanaji (12.5
percent stake) According to 7/12
of Survey No. 5025

82

5029

Government

Shri Sarkar
(Canal)

0.5431

canal

&3

5336

Government

Sarkari padtar
Gocher

0.001

SARKARI PADTAR
GAUCHAR
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84

5337

Private

Agriculture

0.0034

Patel Jagdishbhai
Mithalal(13829) Patel Alkaben is
Jagdishbhais wife(24606) Patel
Parth Jagdishbhai(24606) Patel
Manjulaben Rajnikant(26323)
Patel Maltiben Rajnikant(26323)
Patel Mihirkumar
Rajnikant(26323) Patel
Jagrutiben Rajnikant(26323)
Patel Hetal Gautamkumar(26323)
Patel Umang Gautamkumar

5362.002

|Private

|Agriculture |

0.0658]

[Desai Kanubhai Laljibhai

86

5366.002

Private

Agriculture

0.0296

Desai Maliben widow of
Lakshmanbhai Kalyanbhai Desai
Chehorben Laxmanbhai Desai
Babubhai Laxmanbhai Desai
Kusumben Laxmanbhai Desai
Rajesh Kumar Laxmanbhai Desai
Shobhanaben Laxmanbhai As of
7/12

87

5396

Government

EE,
P.H.Division,
Mahesana

0.0054

K.P.E. Shri Public Health Dharoi
Yojana Department, Mehsana

88

5937.001

Private

Agriculture

0.0039

Patel Madhusudanbhai Somalal
Patel Ranchodbhai Somalal Patel
Hasmukhbhai Somalal Patel
Tarlikaben is the widow of
Natwarlal Somalal. Patel
Vinodbhai Natwarlal Patel
Shobhanaben Natwarlal Patel
Kishorebhai Natwarlal As of 7/12

&9

5937.002

Private

Agriculture

0.0026

Patel Madhusudanbhai Somalal
Patel Ranchodbhai Somalal Patel
Hasmukhbhai Somalal Patel
Tarlikaben is the widow of
Natwarlal Somalal. Patel
Vinodbhai Natwarlal Patel
Shobhanaben Natwarlal Patel
Kishorebhai Natwarlal As of 7/12

90

6208

Private

Agriculture

0.0441

Prajapati Maniben Manilal
(1746) Prajapati Dasharathbhai
Manilal (1746) Prajapati
Jagadishbhai Manilal

91

6244

Private

Agriculture

0.0346

Thakor Chaturji Sukhaji(236P2)
Thakor Sitaben Sukhaji(236P2)
Thakor Jijaben Sukhaji(236P2)
Thakor Mafaji Sukhaji(236P2)
Thakor Saviben Sukhaji

92

6245

Private

Agriculture

0.0218

Patel Rameshbhai Narottambhai
(17519) PatelPravinbhai
Narottambhai (17519) Patel
Dhanjibhai Narottambhai (17519)
Patel Hansaben Narottambhai
(17519) Patel Indiraben, the
widow of Jagdishchandra
(23679) Patel Hansaben, the wife
of Pravinbhai (23917) Patel
Mayank Pravinbhai (23917) Patel

Ankita Pravinbhai (23917) Patel
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Champaben, the wife of
Rameshbhai (23917) Patel
Dharman Rameshbhai (24760)
Patel Riteshbhai Ghanjibhai
(24760) Patel Shefaliben
Ghanjibhai (24760) Patel
Meenaben Ghanjibhai (24760)
Patel Sanjay Rameshbhai(28134)
Patel Pallavi Rameshbhai

93

6249

Private

Agriculture

0.0364

Patel Rameshbhai Narottambhai
(17519) Patel Pravinbhai
Narottambhai (17519) Patel
Dhanjibhai Narottambhai (17519)
Patel Hansaben Narottambhai
(17519) Patel Indiraben, the
widow of Jagdishchandra
(23679) Patel Hansaben, the wife
of Pravinbhai (23917) Patel
Mayank Pravinbhai (23917) Patel
Ankita Pravinbhai (23917) Patel
Champaben, the wife of
Rameshbhai (23917) Patel
Dharman Rameshbhai (24760)
Patel Riteshbhai Ghanjibhai
(24760) Patel Shefaliben
Ghanjibhai (24760) Patel
Meenaben Ghanjibhai (24760)
Patel Sanjay Rameshbhai(28134)
Patel Pallavi Rameshbhai

94

6250

Private

Non
Agriculture

0.0445

Pandya Mehulkumar Prataparai
Bhimjibhai Pandya Prataparai
Bhimjibhai Bhanjibhai Pandya
Mayuriben Mehulkumar

95

6251.002

Private

Agriculture

0.0047

Patel Pramodbhai Babulal Patel
Rameshbhai Babulal Patel
Mukeshbhai Babulal As of 7/12

96

6252.001

Private

Non
Agriculture

0.0891

Patel Arvind Kumar Karshandas
Patel Geetaben Arvindbhai
Daliya Palak Arvindbhai) Daliya
Nischal Arvindbhai Aminbhai
Ibrahimbhai Masi (Ground floor
commercial shop B-1) Thakor
Ishwarji Valmaji (Shop No. A-1)
Chavda Janakaba Jashwantji
(First Floor Shop No.- A-1, A-
10) Chavda Parbatji Satuji (First
Floor Shop No.B, B-1 to B-4)
Hareshbhai Gobarbhai Desai
(Shop No. B-6, Ground Floor)
Desai Jayeshkumar Babubhai
(Shops No. B-5 B-6 and B-7 of
the first floor) Desai
Maheshkumar Sundarbhai (First
Floor Shops No. B-8, B-9 and B-
10) Daliya Palak Arvindbhai
(First Floor Shop No. A-1 to A-5)
Daliya Palak Arvindbhai (First
Floor Shop No. A-6 to A-10)
Sartanji Arjanji Thakor (Shop
No. G-8) Thakor Alpeshji
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Natwarji (Shop No. B-4(four) as
per layout Ground Floor Shop
No. 7) Mahendraji Balwantji
Thakor (Du.No.G-9 Ground
Floor Sq.m. 18-56-06) As of 7/12

97

6254

Private

Agriculture

0.0016

Mahesh Kumar Modhjibhai
Chaudhary Laljibhai Devjibhai
Chaudhary Rakeshbhai Govabhai
Chaudhary Govindbhai
Manorbhai Chaudhary As of 7/12

98

6275

Private

Non
Agriculture

0.0175

Bhanushali Mayurkumar
Premjibhai

99

6276

Private

Agriculture

0.0194

Patel Vinaben, widow of
Kanaiyalal (19485) Patel
Komalben Kanaiyalal (19485)
Patel Payalben Kanaiyalal
(19485) Patel Hiralben
Kanaiyalal (19485) Patel
Radheshyam Kanaiyalal (19485)

100

6278

Private

Agriculture

0.0219

Nayak Jayashreeben Sanjaybhai
60% Partner (22842) Momin
Hasambhai Nur Muhammadbhai
30% Partner (22842) Limbdia
Mohammad Sameer Jamalbhai
05% Partner (22842) Patel
Ghulam Mohammad Wajirbhai
05% Partner (22842)

101

[l6279

| |Private

| |A griculture

0.0153||Pate1 Jayantilal Ishwarbhai

102

[l6280

| |Private

| |Agriculture

0.0125 | |Patel Jayantilal Ishwarbhai

1103

||6286

| |Govemment

lcANAL

0.0058||shree sarkar

104

6288

Private

Non
Agriculture

0.1128

Patel Dhansukhbhai
Nanjibhai(21043) Patel
Jagdishbhai Nanjibhai(21043)
Patel Kirti Amrutlal(Plot No.-
2/A,3/A)(22221) Vaghri
Mangabhai Kachrabhai (Plot
No.1/A)(22480) Vaghri
Shaileshbhai Mangabhai (Plot
No.1/A)(22480)

105

6300

Private

Agriculture

0.0039

Thakor Cheharben
Laxman;ji(21821) Thakor Somaji
Laxmanji(21821) Thakor
Prahladsinh Laxmanji

106

6301

Private

Non
Agriculture

0.0842

Arun Rajuji Rajput Smita Arun
Rajput

107

6334

Government

Shri Sarkar
(Marg)

0.3664

SHREE SARKAR

108

6444

Government

Shri Sarkar
(Marg)

0.0023

SHREE SARKAR

109

6448

Government

Shri Sarkar
(Marg)

0.003

SHREE SARKAR

110

6466

Private

Agriculture

0.0252

Patel Rakeshbhai Omprakashbhai
(32.50% Shareholder) Patel
Rohitkumar Khemchandbhai
(28.50% Shareholder) Patel
Dineshbhai Shankarbhai (12.50%
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Shareholder) Prajapati
Jagdishkumar Kantibhai (16.50%
Shareholder) Patel Kush

Shaileshbhai (10.00%
Shareholder)
111 6484 Government  ||[Government 0.0057|[Road
(Road)
112 6486 Government |[Shri Sarkar 0.0079||SHREE SARKAR
(Marg)
113 6581 Government ||Shri Sarkar 0.0258|[Canal
(Canal)
114 |[6596 |lGovernment |{Shri Sarkar || 0.0329||SHREE SARKAR |
|1 15 ”6601 ||Government ||Shri Sarkar || 0.0224||SHREE SARKAR |
|1 16 ||6603 ||Government ||Shri Sarkar || 0.0505||SHREE SARKAR |
117 |/6605.001 ||Government |[Sarkari Canal || 0.0294||SHREE SARKAR |
|

Total”

4.6387||
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